
NOTIFI CATION

No. Estt. (RJS)/ 2e-12019
rO

Date: 2l-s-r-

vacancles

under:-

Pursuant to Rule 7 of the Raiasthan Judicial Service Rules' 2010'

in the District Judge Cadre for the year 2019-20 are notified as

Total Vacancies = [14 +1-]

Vacancies for Direct Recruitment

Vacancies for Promotion bY LCE

Vacancies for Regular Promotion

15

02

01

11

Note:-

No.RJS/Estt.B2(i)l}Zlz}lgl3oLE Date: 2'l-3-\S

Copy forwarded to the following for informatlon:- 
^r. rnet6cretary to the Law Ministe-r, Government.of Rajasthan, Jaiprir.

2. The Principal Secretary to the Government' Law Department-Cum-Legal

Remembrance, Ralasthan, JaiPur

3. The Secretary to tne Ooveiriment of Raiasthan' Department of General

Administration (Gr.2), JaiPur'
4. The Secretary, Lokayukta, Sachivalaya, Jaipur'

5. The Accountint General Rajasthan, Jaipur'

6. il; negistra(vis.tiidiamination)(Rdmn )/(Rules)/(Class )'oSD(F&l)'

Rajasthan High Court, 'lodhour'
7 . inf 

- 
ii.gi"tt",-cu.-ptNtpl Secretary to Hon'ble the Chief Justice'

Ralasthan High Court Jodhpur/Jaipur'
a 

'ir'e-iiegistrlr 
fnomn l, Calasthin High Court.,Bench' Jaipur with the

i"quuriio Ji.tridute tne copl6i of this oider to all the Hon'ble Judges sitting

;ji;i;;;1i;rsh P.s.,-M;;;;' secretary' Ralasthan state Lesal services

Authority and a1 the irOillt Otfi".rs postei in the Registry at Jaipur

*01 future vacancy is not assigned to any category for the present

H1*"""i, tnii ,""in"y will be issigned as-per roster to the particular

calegory'wherein any vacan-y on aicount of death' elevation' dismissal

etc. will arise.

BY ORDER,

,zbl-'^av:trq
REGISTRAR GENERAL-

Bench, JaiPur.
nrio"ori, heoistrars, Rajasthan High Court, Jodhpur/ Bench' Jaipur'

il;6AbLhaiasthan btate Judicial Academy' Jodhpur'

nf i tf'" Oi.tri.t &'sessions Judges/P O , All Tribunals'

P.S, to All Hon'ble Judges at Jodhpur

n.d.L., Cill"ii"ation S""tion-iw"ni'tul, Rajasthan Hish court' Jodhpur/

Bench, JaiPur.

neor#liE?ff)Adr-

o
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RAJASTHAN HIGH COURT, JODHPUR


